5 Orgl Answers

During thig period, two foreign
banks, namely, Grindlayg Bank and Bank
of America which were already operating
in India, were permitted to open an
additional branch at Calcutta in Novem-
ber, 1969 and at Bombay in September,
1977 respectively. Therefore, we have
these five plug two i.e., seven DeW
branches of foreign bankg operating here
after nationalisation. The hon. Member
would appreciate that it is not a big
number when we have more than 38,000
branches of the Scheduled commercial
banks.

Regarding the first part of hig question
about the non-supply of figures, if you
see the text of the question you will
appreciate thay such a supplementary
would npot arise out of the question, But
we do not have any hesitation in giving
. the figures. As hag been told by my
colleagve, it will require some time to
collect the information and we will give
it to the hon. Member.

Official Delegations sent abroad on
Purchase Missions

*22. SHRI KRISHNA KUMAR
GOYAL: Will the Minister of
COMMERCE be pleased to state:

(a) whether it ig a fact that official
" delegations on purchase missions are
frequently sent to various countries for
buying import requirements:;

(b) if so, the number of such delega-
tions gent and the money spent thereon
during the Jast year;

(c) the reasons for not meeting im-
pory needs from the annual international
trade exhibitiong in the country;

(d) whether it ig also a fact that many
developed nations ignore Indian trade
exhibitions due to the Government’s
unrealistic purchasing policy; and

(¢) the details of steps proposed to be
taken to ensure participation of main ex-
porters to India in international trade
fairs and making the purchases in these
fairs?
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THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRE
SHIVRAJ V. PATIL): (a) to (e): A
statement is laid on the Table of the
House.

Statement

(a) and (b). No, Sir. No official
delegation on Purchase Mission from the
Ministry of Commerce wag sent to any
country during the last one year.

(c) Essential imports for the economy
are facilitated through the import policy
which is announced annually. Interna-
tiona] trade exhibitions are generally used
for projecting the image of the exporting
country and for introducing merchandise,
They are generally not primarily meant
for spot purchases, even though contracts
are entered into on the basig of samples
at such trade fairs. Keeping in view the
composition and volume of our import
requirements, there are severe limitations
to the use of annua] international trade
exhibitions held in the country for
meeting our import mneeds. It is not
correct to say that many countries ignored
the exhibitions due to Government’s
unrealistic purchasing policy,

(d) As many as 39 countries partici-
pated in the India International Trade
Fair 1981, apart from a number of com-
mercial enterpriseg from all over the
world. These coutries included develop-
ed countrieg also,

(¢) The Trade Fair Authority of
India who are charged with the responsi-
bility of organising international trade
fairs in India and abroad give wide public-
city to the fairs to attract participation by
other Governments and by private com-
panies. Preparations including advance
publicity are undertaken for eliciting
maximum participation,

Certain special facilitizs have been
offered to foreign exporters by introduc-
tion of a ‘fair quota’ for sale on the spot.
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THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL): (a) to0 (c): A
statement is laid on the Table of the
House.

Statement

(a to (c¢): Ministry of Defence floated
an Open tender enquiry for the supply of
3.02 million metreg of Polyester Cloth for
Army units, Since it was considered
feasible for N.T.C, to supply the entire
quantity of cloth, the N.T.C. requested
that Ministry to place the order on NTC.
In two instalments, the entire order was
placed on the N.T.C. N.T.C. expected
that a sizeable portion of the Order
would be produced and supplied by its
mills in Bombay, However, since the
entire Bombay mil] industry has been on
strike and because the initial problemg in
stabilising supplies were more than what
was anticipated, N.T.C. has not been able
to keep to its supply schedule to the
Defence Department. The M/O Defence
and N.-T.C. have been in continuous
dialogue to ensure gupply of the con-
tracted quantity from N.T.C, to Defence.
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